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shortly. The recommendations of technical 
committees Iik~ NljhawaD Committee. 
Pande Committee. etc. are under imple' 
mentation. The State Government i~ ~ing 

requested to ex~dite their recommendations 
re,ardlna the question as to which union 
Is to ~ reco,nised. 
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Hostel AecommodaCioR for Hallway SIB II" 

2511. SHRI KIRUTTINAN: Will 
the Minister of RAILWAYS be pleased to 
state: 

(8) the Dames of divisional bead-
quarters in Indian Railways provided. aod 
not provided. with hostel accommodation 
for Railway staff and spon. stadium; 
aod 

(b) whether the remaining stations arc 
also proposed to be provided with the 
above facilities In the 1969·70 works p,o­
gramme? 

THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAO SINGH): (a) and (b). 
The information is beina collected and will 
~ placed 00 the table of the Lok Sabha. 

Pa_nger and Gotlds Tre. on Churu· 
Fetehpar Stc:tloa 

2512. DR. KARNI SINGH: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) the reasons why an Inflated 'ate of 
passenger aDd lOods traffic I, beina levied 
00 the Churu·Fatehpur·Sectlon of tbe W_ 
tern Railway hod ror how looa this has 
been in exiatence ; 

(b) what _. the ~rceDtale of lb. 
inllated rate oricinally and at preaent; 
and 

(c) when Government propou to com' 
pletely remove tbis hardsbip 1 

THE MINISTER OF RIALWAYS 
(DR. RAM SUBHAG SINGH,: (a) The 
decision 10 le.y fares .nd (reiabt rat. oa 
Inflated dillenee .... taken a. It "al f01l1Ml 

that the line would not be linlucially jUlli· 
lied without ouch Iolftalion. The iaft.tI_ 
has been In force silQ tile opeailll of die 
line In 1957. 

(b) The rate of IDllatioD orl,IDl1I1 




